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(c) whenever an individual foreign
missionary has come to the notice
for undesirable activities, he has
been asked to leave the country.
Where there has been a violation of
any law suitable action has teen
;caken under the provisions of that
aw.
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Setting up of a Police Commission
to Modernise Police Force.

*704. SHRI LOBO PRABHU: Wili
the Minister of HOME AFFAIRS be
pleased to state:

(&) whether in view of the last
Police Commission having been set
up 67 years ago. Government propose
to set up a Police Commission to
modernise the police force, in all the
States, as it is proposed to do in
Tamil Nadu;

(b) whether the Commission would
consider the minimum qualification
of High School for constables and a
salary accordingly related, from sav-
ings which could be anticipated by
reduction in numbers; and

(¢) since the Centre is reported to
be sharing in the cost of modernisa-
tion in Tamil Nadu, the reasong why
it will not do so in all States. at
least in respect of providing vehic-

les, including loans and grants
for motor cycles to Station House
Officers?

THE MINISTER OF STATE IN
THE MINISTRY F HOME
AFFAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) and (b). Since police
is a State subject, the respective
State Governments consider the need
and. if necessary, take steps to set
up Police Commissions for going into
matters relating to their police.





